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Sh. Ashok Kumar Koul Registrar V1gxlance High Court of Jammu
and Kashmir is transferred and posted as the- Registrar General
of the High Court of Jammu and Kasl}mir. He shall assume the
charge of his office in thé afterhooﬁibf the 20% day of August,
- Z00GRgy W in < D e m B

‘ ‘_Sh.,Rakesh Sagar Jain, Principal ‘I_)'i'étri'ct'and Sessions Judge,
Udhampur is transférred and -postefl as Registrar Vigilance of
the l—hgh Court of Jammu and Kashmir, He shall assume the
charge of his office on the 234 day of August 2016, after handmg
over the charge of the Court of Prlqglpal District and Sessions

]udge, Udhampur-to' the Additional Dﬁ_étrfct and Sessions Judge,

Regxstrar General

Udhampur
By Order

Noﬂjfﬂ—?c)\,!(ﬁg - Dated : 20.08.2016
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Principal Secretary to Hon'ble the Chief Justice, H]gh Court of J&K; .

Secretary,/Bench Secretary to Hon'ble the Chief Jusnce, High Court of J&K,
.for information of His Lordship.

Registrar Vlg:]ance, High Court of |&K, Srinagar, = i

. Registrar (Judicial), High Court of J&K, ]ammu/Sﬁnagaf,

Principal District and Sessions Judge, Udhampur,

Additional District and Sessions Judge, Udhampur ¢

Chief Accounts Officer, High Court ofj&K, Main Wing; Stinagar,

Accounts Officer, ngh Court of J&K, ]ammu/Srmagar o :

Concerned, . o e ; . i
i .for Jnformatton & necessary actmn
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